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SHRI NAMBIAR: But theIe must 
be some language in it. 

SHRI MANOHARAN: You are not 
~  to attribute motives. Do' not 
atwibute motives to anybody. 
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SHRI Y. B. CHAVAN: I answered 
"this question, and our point of view 
ir. this matter is that it is very diffi-
cUlt to draw up a scheme tor aU na-
tional leaders, but for those who 
ask for it, it can be thought out. 
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Will the Minister of HO.ME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Sheikh 
Abdullah bas made several speeches 
in the cOUIltry recenUy which are 
agaiDSt the CO\lIlU"y's interest; and 

(b) if so, the action taken in the 
matter? 

THE MINISTER OJ!' HOME AF-
'FAIRS (SHRI Y. B. CHAVAN): (a) 
and (b). While Government consider 
some of the speeehes made by Sheikh 
Abdullah to be misconceived and 
objectionable, they have not consi-

dered any action in respect of those 
speeches advisable. 
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.wz. SHRI PBEIi CHAND VERMA: 
Will the MiDister of HOKE AFFAIRS 
be pleased to state: 

(a) whether Government's atten-

tion has been drawn to the news-
paper reports &(:COrding to which the 
Chief Minister of Xashm.ir is reported 
to have said that the "quantum of 
accession of Kashmir" was negoti-
able: 

(b) if so, whether the Kashmir 
Ctief MiDister has been asked to 
clarify the imPliaations of this state-
ment; 

(c) whether the Central Govern-
ment have given e;ny indication of 
any change of the present status of 
Kashmir to the Chief Minister; and 

(d) if so, the pmposals under the 
consideration of the Central Govern-
ment? 

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): (a) 
ancJ (b). Government have seen the 
reports in the Press to this effect. On 




